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~IN THE CENTR&L“BMINISTRQTIVE TRIBUNA L HYDERABAD BENCH HYDERABAD

Botusen: - R -~ + << Dt af Order: 26.3.98,

-2+ Sri- Uankatesam, Telecommunication(Rural), Hydarabad.

THE_TRIBUNAL MADETHE FOLLOWING ORDER:

CORAM:

‘C.P.NO.42/98 in 0.A. ao.1534/97 k

J.K.Gopal | :
...ﬁpplicant

And . . i . _: |

1. 5ri S.Venkata Swamy, Sﬁb‘Divisional Engineer; Phones,
BHEL MIG & GCBL Telephone Exchange, Hyderabad.

> : . ...Raspandents,

Counsel Por the Applicant : Mr.K.Venkateswara Rag |
gounsel for the Respondents : Mr.N.R.Devraj

&

THE HON'BLE SHRI R.RANGARAJAN : RMEMBER (A)
|

THE HON'BLE SHRI B.S.JAI PARAMESHUAR 3 MEMBER (J)
' b A

#eard MrJK.Vankateswara Rao Por the Applicant and Mr.Hd.7.R
Devraj for .the Respondenits, The C.Ps ia Ant peassed, Hence dismissad
as not praasad..No costs,

DEPUTY REGISTRAR

To

1. Sri S.Venkata Swamy, Sub Divisional Enginasr, Phonas,
BHEL MIG & GCBL Telephone Exchange, Hyderabad,

24 Sri- Ueakatesam, Divisional Engineer, Telecommunications,
. (Rural), Hyderabad.
J. One copy te Mr.K.Venkataswara Rao, AdVOGate CAT,Hyderabad.

4, 0On® copy to Mr.N.R.Devraj,5r.CE5C,cAT,Hyderabad.

5. One duplicats 'copy. -
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